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THE INDIAN TARIFF (AMENDMENT) ACT, 1965
i * Ng. 46 o 1965 : |

[17th December. 1965}

An Act further to aruend the Indian Tariff Act, 1934.

_ BE it enacted by Parhament the Sixteenth Year of the Republic
of India as follows : — ; ‘ .

Short  dtle 1. (1) Thxs Act may be calle' ‘the Indlan Tariff (Amendment)
and commene R

cement,  A¢ t, 1965

2y It shall come 1nto force on the lst day of January, 1966.

Amendment 2, Intheé FlI‘St Schedule to the Indian Tariff Act, 1934, in Items 329 134.

Senedule Nos. 34(4), 60(7), 64(3), 64(5), 63(RA), T0A. T0(5). 72(14). 72(39)
\ © and 75(16), |

(a) in the third column heai led “Nature of Auty”, for the
~word “Protective”, wherever it occ rs, ‘the word * Revenue” shall
- be substituted ; - :

( - (b) ‘in the last column héaded {Duration of protective rates

of duty”, the entry “December 31st, 1965” wherever it occurs.
shall be omitted.

432




